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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

APPEAL NO. 36 OF 2025 (SZ) 

 

IN THE MATTER OF:  

Aranya Parisara Madhu Havamana  

Badalavane Sangha ...Appellant 

VERSUS 

State of Karnataka and Others ...Respondent(s) 

 
MEMO ON BEHALF OF RESPONDENT NO. 4 

It is humbly submitted that the Appeal has been filed assailing the permission granted 

vide order dated 24.01.2025 by the Deputy Conservator of Forests, Mangaluru Division 

for felling of trees for the construction of 400 KV Quad DC Transmission Lines by M/S 

Udupi Kasargode Transmission Limited. It is submitted in this regard that Respondent 

No. 4 has filed a report stating inter alia that the Appeal was already infructuous as on 

date of filing since as per the felling order dated 24.01.2025, felling was carried out and 

timber and firewood obtained from all 576 trees were transported to Central Timber 

Depot as per the transportation order issued on 20.02.2025 and 24.02.2025. While the 

same has been pleaded, the documents could not be placed on record owing to 

translation. Hence, the documents along with requisite translations are being filed along 

with this memo. True Copy along translated copy of transportation orders dated 

20.02.2025 and 24.02.2025 are annexed herewith as Annexure R-1 (Colly). It thus 

prayed that the same may be taken on record. 
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Translated Copy of Transportation Order dated 20.02.2025
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Translated Copy of Transportation Order dated 24.02.2025
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